455 Matters Under Rule 377
[Sh. P.P. Kaliaperuman)

its effluents into the river Vellar and thereby
causes heavy damage to the life of the
people, cattle andthe acquatic life inthe river
Vellar.

The E.LD. Parry Ltd. Sugar Factory
which is situated in Meliikuppam, South Arcot
District, Tamil Nadu discharges its noxious
effluents into the air and irrigation channals.
The tactories’ effluents- the coaidusts- are
discharged into the air which cause heavy
damage to the health of the inhabitants in
and around the Neilikuppam Municipal Area.
| request the Centrai Government to direct
the concerned staiulory authorities to take
immediate steps to provide primary treat-
ment plants in the sugar factories of
Neilkuppam and Sethiathope which are
causing danger to the life of the people.

(ii) Need for early construction of an
over-bridge at Pali GumariCrossing,
Bihar

[ Transtation)

SHR! RAM PRASAD SINGH
(Bikramganj):Mr. Speaker, Sir, Dalmia Nagar
and Dehri-on-sone cities in Rohtas district
are well known industrial cities of Bihar.
Abcut 15 thousanc workers work are en-
gaged in Rohtas industrial area. Delhi-on-
sore city is also a famous commercial town.
Theusands of people come here daily for
sale and purchase. It has many schools and
cclicges. Many district level Government
offices are located here. Hundreds of buses
run to Patra, Ranchi, Dhanbad, Bokaro,
Jamshedpur, Gaya eic. A railway track
passes through these two cities. There is
heavygoods and passengertrafficandmany
express train run on this track. Dehri-Patna-
Bikramganj road crosses this railway line at
Pali Gumari. This crossing remains closed
for hours. So buses,rickshaws etc. have to
wail ior hours. Consequently sometimes
very dangerous incidents lake place. After
viewing people's difficulties the Bihar Gov-
ernment has submitted a proposal to Cen-
trai Governmentto construct an over-bridge
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on the above crossing. So | request the
Central Government that te approve the
above mentioned proposal immediately.

(iii) Need to set up an electronic tele-
phone exchange at Aurangabad,
Maharashtra

SHRI MCRESHWAR SAVE
(Aurangabad): Mr. Speaker, Sir, lwould like
to draw the attention of Union Communica-
tions Minister towards the telephone systern
in my constitnency Aurangabaa. The con-
sumers are facing great hardship. It is not
only a big industriai Centre of Maharshtrabut
also an important city from the point of view
of tourism. Industry dominated areas as
Walujand Chikalthana are also located inmy
constituency. Twelve hundred new ieiephone
connections area needed every year in this
are while only 350-40C connections are
granted. The telephones of imporiant ser-
vices are often dead. So is the situation of
private phones. Either they remain out of
ordar or get wrong connections. There are
many cases of wrong billing. | demana that
strowzertelephonaexchange of Aurangabad
may immediately be replaced by electronic
telepnone exchange, extravagant expendi-
ture should be checked, more and mere new
telephone conneclions, should be provided
immediately by iaying new cables. The main-
tenance of telephone system shouic be im-
proved so as to provide relief and Letter
services io the users.

{iv) Needto provide Central Fundstothe
State Government of Gujarat for pro-
viding reliefto the drought victims of
Saurashira region, Gujarat.

SHRI CHANDRESH  PATEL:
(Jamnagar): Mr. Speaker, Sir, Saurashtra
region in Gujaral is 1acing severe drought
now-a-days. My constituency Jamnagar is
specially suffering from this terrible problem
as it has affected agriculture, Industry and
trade of that region. Blessed is atarmer, who
owns land. But now in Saurashtra a farmer
owning 100 bighas of landis forced o begfor
work as labourer dueto severedroughtso as
1o make both ends meet otherwise hefaces
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starvation. The animals are dying because
there is nofodder to feed the and no water to
drink. The situation has deteriorated 1o such
anextentthatout of 684 villages only 550 are
getting water through tanker service.

School and coliege students are forced
to abandon their studies and are forced to
woIK as labourers.

Therefora, | request the Central Gov-
ernmantte provide adequate funds deal with
the situation created by so that a proper
scheme for providing drinking water may be
formulated and proper relief is provided to
the drought affacied people.

13.48 hrs.

The Lok Sabhathen adjournedfor Lunc,
tift Forty Five minutes past Fourteen of the
Clock.

|English]

The Lok Sabha re-assembled after
Lunch at fifty-one minutes past Fourteen of
the Clock

[RAO RAM SINGH in the Chair]

DEMANDS FOR GRANTS (GENERAL),
1992-83 -CONTED

The Ministry of Human RE. Source
Development - CONTD.

[English)

MR. CHAIRMAN: The House will now
take up furttcr <discussion and voting .+ the
Demandsfor i irants underthe controi ot the
Ministry of Human Resource Development.

Shrimati Geeta Mukherjee may con-
tinue her speach.

SHRIMAT! GEETA MUKHERJEE
(Panskura): Honorable Chairman, Sir, Yes-
terday, | mentioned that as per the annual
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Development
report of the Department of Women and
Child Welfare and the performance budget,
the most important items, namely, Indira
Mahila Yojana, recommendation of the Na-
ticnal Commission of Self-employed women
ininformal sector, and theproposal of setting
up National Credit Fund purported to be for
the benefit of particularly poor women, are
either in the process of ‘ finalisation’ or are
receiving ‘active consideration’ or just ‘con-
sideration’. This indeed is 2 sad ccmmen-
tary.

Butanotherthing is veryimportant. This
question is coming to my mind. Even if | take
it that all these ‘considerations’, elc., will be
finalised within this year, my question is that
the money that has been allocated really
does notprovide forany realextension of the
project in a serious way. then, am | to
understand that the Indira Mahila Yojana in
the name of holistic approach ta the problem
will actually cull together that fund, which is
being allocated to the fields of women and
children either in nutrition or in women's
welfare Put together and that culling up the
things will be called Indi Yojana in the name
ofholistic approach? What lfindis that if that
is s0, then it will become really a cosmetic
exercise than anything else. | do agree that
there is a necessity of a nolistic approach. |
also do realise that there are very many
schemes which are overlapping and which
should be together. Butthen | do not under-
stand that with so little fund for employment
generation, how would this Indira Yojana be
something very much mere?

For socio-economic programme and
support to employment programme, which
deal with women's employment. the alioca-
tion hasbeenraised by rupeestwo crore and
fity lakh only. There are defecis in the
present socio-econornic programmes. [ Lave
no time to go into that. They require snme
change. Even then if | say that there wuuid
be some change, where is the money
provided for to really give employment in a
big way, because these are the only places
fromwhere the money will be given? Butthat
is the questionthat is really striking my mind.
I hope | will get an answer from the Minister.



